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| . VIP'S VISIT/TOP PRIORITY
HIGH COURT OF JyypicATURE AiLl' HYDERABAD
FOR THE STATE OF TELANGANA AND THE STATE OF ANDHRA PRADESH |

N.MURALIDHAR RAO | Ph Nos: 23446168 (O)

REGISTRAR (PROTOCOL) | 23446151 Fax
g 23442411 (R)
| OM OFFICIAL VISIT
| Hyderabad.

Roc No£94 12018/Protocol D1.21-06-2018
To

i
The Addl.Secretary to Government, ?
General Admn] (Poll.A) Department, '
Government of Andhra Pradesh,

Sir,

Sub:- \VISITS-Visit of Hon'ble Ms Justice J.Uma ‘Devi, Judge, High Court of
Judicature at Hyderabad for the State of Telangana and the State of
Andhra Pradesh to Visakhapatnam and  Srikakulam Districts -
On_Official_Visit - Intimation - Arrangements for accommodation,
reception, see off, transport, escort, security, courtesies, assistance etc. -
Regarding.

! t
",

olo-

I .am to enclose herewith the tour programme of HON'BLE Ms JUSTICE J.UMA DEV],
Judge, High Cﬁmrt of Judicature st Hyderahad for the State of T

elangana and the State 6f
Andhra Pradesh to Visakhapatnam and Srikakulam Districts On_Official Work
from 22-06-2018 to 24-06-2018. {

{

>

In this copnection, T am to request you to kindly cause the following arrangements:-

D To reserve, ONE. VIB. SHTTE. in cbifibitanld usg of Mo b1 g 5 ber thia
programme, ' :

2)  To depyte responsible Protocal Officer/staff to receive and see off.

3) To Place a car at the disposal of the Hon'ble Judge as

oy

I

per the programme. ;l

4)  To provide necessary escort and security to the Hon'ble Judge : k

5 To extid prescribed courtesies and render necessary assistance. i

6) Toma > all necegsary arrangements as recluested above as per rules. :

> x . |

3\" o Tuf: ; Yours faithtfully,

a8

w9 el

gfglsfﬁﬁa (PROTOCOL)
L. G- .S ‘-
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TOUR_PROGRAMME 0

F HON!
HIGH COuR BLE MS JUSTICE J.UMA DEVI, JUDGE,
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FOR THE ST ATURE AT HYDERABAD
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22:06-2018/Friday

23-06-2018[Saturdax

24-06-2018/Sunday

07.50PMm

09.15PM

<><» <>
07.30AM
09.30AM

10.00AM

Morning

07.10PM
08.20PM
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Dep
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Hyderabad for Visakhapatnam ( by SG-1059)

Visakhapatriam
Proceed to Circuit House

Night Halt
Visitto Vinayaka Temple — Darshan
Visakhapatnam for Srikakulam ( by car)

Srikakulam
Praceed to Guest House

Attend the Workshop-TIl cn the Subject
"Facus on Civil Procedure Code”

Srikakulam for Visakhapatnam ( by car)

Visakhapatnam
Proceed to Circuit House

Night Halt .

Visit to Simhachalam Temple and

Other places of Interest

Visakhapatnam for Hyderabad ( by 6E-776)

Hyderabad




To

VIP'S VISIT/TOP PRIORITY

HIGH
FOR THE STATE OFgr(;um OF JUDICATURE AT HYDERABAD

LANGANA AND THE STATE OF ANDHRA PRADESH

N.MURALIDHAR RAQ
REGISTRAR (PROTOCOL) Ph Nos: 23446168 (0) :

23446151 Fax
23442411 (R)

ON OFFICIAL VISIT

Hyderabad.

Roc NoA9¢, /2018/Protocol Dt.21-06-2C18

The Addl.Secretary to Government,
_, General Admn. (Poll A) Department,
Government of Andhra Pradesh,

Sir,

Sub:- VISITS-Visit of Hon'ble Ms Justice J.Uma Devi, Judge, High Court of

Judicature at Hyderabad for the State of Telangana and the State of
Andhra Pradesh to Visakhapatnam and  Srikakulam Districts -
On_Official Visit - Intimation - Arrangements for accommodation,
reception, see off, transpari, escart, security, courtesies, assistance ote.
Regarding.

o0o-

1 am to enciose herewith the tour programme of HON'BLE Ms JUSTICE J.UMA DEVI,
Judge, High Court of Judicature at Hyderabad for the State of Telangana and the State of

Andhra

Pradesh to Visakhapatnam and  Srikakulam Districts On_Official Work

fram 22-06-2018 to 24.06-2018.

In this connection, I am to request you to kindly cause the following arrangements:-

1)

3)
4)
3)
6)

Canu $eae

To reserve ONE VIP_SUITE in Circuit House at Visakhapatnam and
Govt.Guest House at Srikakulam for the comfortable stay of Hon'ble Judge as per the
programme.

To depute responsible Protocol Officer/staff to receive and see off.

To Place a car at the disposal of the Hon'ble Judge as per the programme.

To provide necessary escort and security to the Hon'ble Judge

To extend prescribed courtesies and render necessary assistance.

To make all necessary arrangements as requested above as per rules.

Yours faithfully,

My

gﬁngT&R (PROTOCOL)
L c Y. t%/
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